1)9 Calling attention
MR, CHAIRMAN: Plcase sit down.
(Intevruptions). Mr Salve you can-

not give the answer. Please sit down.
(Interruptions.)

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE (Maharashtraj:
Sir, I have one point to make.

SHRI RAMANAND YADAV (Bi-
har): Sir, why are you allowing him
to make any mention.

MR. CHAIRMAN: I am no! allow-
ing anybody. (Interruptions)

SHRI RAMANAND
Thank you.

YADAYV:

MR. CHAIRMAN: The discussion

on this matier id closed. Now Call-
ing Attention.

SHRI GULAM MOHI-UD-DIN
SHAWL (Jammu ang Kashmir): Sir,
1 want to say something about Kash-
mir. It is not about Bombay,

MR. CHAIRMAN: You cannot raise
anything without my permission.
Please sit down. (Interruptons).

SHRI VISHWANATH PRATAP
~ SINGH: Sir, just one minute. To tie
up the loosq ends, I assure the House
that this information will be expe-
dited. I know the feelings of ihe
Members. As soon as 1 get the infor-
mation I will give it. I have no inten-
tion of hiding or putting it back.

MR. CHAIRMAN: You cannot spoil
the answer, You got it in your

fa-
vour. Now, Mr. Gopalsamy.

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC IMPOR-
TANCE—

Reported shipmeng of priceless trea-
sures of Indian Art and culture inclu-
ding! vare sculptures from  wvarious
museums, ar¢ galleries and temples
for display during the festival of
India to be held in the United States
of America and France, at Grave
risk to their safety.
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SHRI V. GOPALSAMY (Tamil

Nadu): Sir, I beg to call the alten-
tion of the Minister of Culture to the
reported shipment of priceless trea-
sures of Indian art and culture in-
cluding rare sculptures i{rom various
museums; are galleries and temples
fo; display during the Festival of In-
dia to be held in the United Stateg of
America and France, at grave risk te
their safety and steps taken by Gov-
ernment in thid regard.

THE MINISTER OF STATE IN
THE DEPARTMENTS OF PERSON-
NEL AND ADMINISTRATIVE RE-
FORMS AND CULTURE (SHRI K.
P. SINGH DEO): Sir, I welcome
thig opportunity to clarify the, position
in regard %o the art exhibitions dur-
ing the Festival of India.

The Festival of India in France and
USA is scheduled io open in June
1985. I will be gn a scale much big-
ger than the one held in London in
1982 and will cover a wider canvad
It will comprise a large number of
axhibitions sponsored by some -of
the mos, prestigious mudeums in
United Staleg and France which have
displayed the greatest art treasures of
the world, performing arig, Indian
film Festival, theatre groups poeiry
reading, symposia and seminais ete.

Six major exhibitions of classical
art are being organised during the
Festival of India in USA. These are
being held in some of the most pres-
tigioug musemus in the world includ-
ing the National Gallery of Art
Washington DC. Metropolitan Museum
of Art New York and the Boston Mu-
seum of Fine Arts. They are;

(1) Sculpture of India 3000 BC to
1300 AD.

(2) “India”.

(3) Life at Court: Ary for India’s
Rulers-16th-19lh Cent. AD.

(4) From India Earth: 4000 years
of Terracotta Art.
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(3) Kushan Sculpture

" (6) Fatehpur Sikri and the Age of
Akbar.

| The art objects have been collected
from 55 privatelautonomous and Go-
vernmen: museums, besides 9 private
collectors with  their consent. The
process of selection included the ex-
amination of the exhibits by experts.
As many as 76 out of 441 art objects
which were initially listeq for. dis-
play in the exhibitiond in USA have
been dropped, taking into account the
adverse coservaton report or due “o
the fragile condition of the objects.
Some of the art objects, which were
ong of their kind such as Pasupati
seal and Dancing gir] of Mohanjodra
were also excluded. Thug extraor-
dinary objectg of hislorical oy aesthe-
tic importance in the context of his-
wory of Indian art were excluded.
Barhut Yakshi from Indian Museum
and Amarvati Roundal from Madras
Museum, which were embedded, have
not been selected.

4‘I’c is customary for Museums of
international rcpute to exchange ex-
hibitions. each side trying to project
the best of the counry’y cultural herit-
age and also o receive the finest in
return. For example, the Nalional
Museum New Delhj itself received ex-
hibitions of the finest and priceless
works of art such as Thracian Gold
from Bulgaria, Art Treasureg from
Dresden and the National Gallery of
Modern Ar: those of German Expres-
sionist, Pau] Klee and sculptures by
Rodin. It may also be noted that
many nations of the world have sent
some the greatest exhibitions to the
United States, France, Britain and
Japan. e.g. the exhibitiona of Chi-
nese Art Treasures from Tut-Ankh-
Amen of Egypt and paintings of Rem-
brandt. Out country’s cultural herit-
age and image is unique in the world
and fram timeg immemorial Indian
art has also influenced the siyles of
the Art of Ching South East Asia and
Far-eastern  countries. Therefore,
what hag been selected for the Fesfi-
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val of India constitutes ap insignifi-
cant proportion of the art works and
masterpieceg available in the country,
The selection of these art objecty for
different exhibitions is due to the
fact that they are wel] known in
the world of art. In fact exhibitions
of such art ireasures generate more
interest and enthusiasm among scho-
lars and general public in the ar{ and
cultural heritage of India,

Apart from obtaining insurance co-
ver on “wall {o wall” basis, every
care, according to inlernational prac-
tice is being excercised in respect of
packing, transportation efc. Utmost
securily have been taken such as
valuable exhibits are escorted by arm
ed guards, consignmenty are accom-
panied by experts, detailed photogra-
phic documentation is made at diffe-
ren? stages of the movement of the
art objects. The museums where the
exhibitions are being held are also
equipped with the most advanced se~
curily systems, and have taken every
precauiion to ensure the safcty of the
art objects being exhibited.

It would, therefore. he observed
that all possible precautions have
béen taken by the Governmen to en-
sure the safety and security of the
art treasureg broposed to be sent ‘o
the Festival of India. I might add
that considerable enthusiasm hag been
generated abroad about the art and
cultural heritage of India,

SHRI V. GOPALSAMY. Mr.
Chairman, Sir, “The Discovery of
India”, a wnique contribution by the
great Pandit Jawaharlal Nehru, pro-
jecting the image of this country, a
land of ancient civilazation, art and
architecture ang precious sculptures,
stimulated the people abroad io visit
this country, to visit the places of art
and sculpture. Now, Sir, the very
idea of transporting these priceless
treasures, unique treasures, to the
United Stafes, ig most outrageous, as
if it ig a street vendor carrying on
his sales, as if inviting publicity,
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Madam, Sculptures dating from the
Harappan Age to Maurya, Gupta,
Kushan and Chola periods, are being
seni abroad. Nine Chola bronzes re-
moved from temples where they werc
still worshipped, I undemtand, will
form part of the exhibits. The stun-
ning Yakshi of Didarganj, already
‘sent to Japan, is to be sent from therc
to the U.S.A. Some of the newly
excavated sculptures drom Sanghol
near Chandigarh are in the list. They
are the only pieces of its kind in the
country and hence infinitely valuable.
Sir, even a glight damage to some of
the pleces will mean incalculable
loss. Raids of varicus museums and
galleries were conducted Ly the Cura-
tors and experts were brought from
the Uniteq States and France. Our
own experts were not consulied. Par-
licularly, the viewys of most of the
directors of the museums were not
taken into consideration. 1 quote
Karl Khandalawala hag said. Xarl
Khandalawala is the eminent art scho-
lar and Chairman of the Board of
Trustees of Bombay’s Prince of Wales
Museum, This has appeared in the
Indign Expres of May 5 last.

“It is nothing short of a erime to
send a masterpiece like the Didar-
jang Yakshi—the only one of iis
kind—out of the country. One
small crack and she will be ruined
for ever.”...“This splendid, almcst
completely intact, Mauryan sculp-
ture of the 3rd century BC, is, along
with the Saranath lion, the most
remarkable survivor of that per-
iod.”

“Experts point oug that one of
the most outstanding features of
thig statue ig ity centuries old
polish which, miraculously, is still
intact.” “No one knows how it
wag done. No one can do it again
if it is spoilt for any reason.”

The article further states:
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“According to Khandalawala a
commiitee, set up to work out the
insurance rateg for the art objects
going abroad recommended that
the Didarganj Yakshi be kept back.
It was overruled.”

“Another outstanding case in
which the Festival authorities ap-
pear to have abandoned restraint is
that of the Vadakallature Kalaya-
nasundaramurthi, which is repori-
edly on their passenger list as well.
A depiction of the marriage of Shiva
and Parvathi, this masterpiece of
Pallava art of 9th century AD exe-
cuted in bronze, came to light in
‘Tamil Nadu amid much elation,
about a decade ago.”

“How do I describe it to you?”
asked one scholar. “You have to
see it for yourself. The expres-
sion on Parvathi’s face, the grace
and fluidity of the figures...There
are several Kalyanasundaramg but
like this one.”

Who are the persons who have
come here to select these items? Mrs.
Pupul Jayakar, the chairperson of
the Advisory Committee, is running
the whole show and it is she who
selected the items, she who corres-
ponded with the various museums.
Particularly, the directors of the mu-
seums in the United State; and other
galleries were corresponding with
Mrs. Papul Jayakar. But now when
she gives interviews to the press, she
says, “I have no idea; I don't even
see the list; I have not seen the list.”
What idea of herself is she selling at
the United States? Here is a photo-
stat copy of the news released by the
Smithsonian Institution about this
Festiva] of India. This is a  press
release, “The Smithsonian gets nlans
for the 1985-86 Festival of India.”
The press release repvorts like this:
“Mrs. Pupul Javakar, a Minister of
State...”—I repeat it, “a Minister of
‘State”—*. . .Chairman of the Indian
Advisory Committee...” When did
she become a Minister of State? And
1 woul_d like to know which House,

~

i,
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from the Upper House or from the
Lower House... (Interruption by Shri
Shrikant Vermae) Vermaji, thig is the
idea, this is the image, they are pro-
jecting of themselves in the United
States. This is for their own end for
public relations exerclse. When they
wanted to take two pieces from Al-
lahabad Muscum, the Director of the
Museum, Dr. Kala, objecteg to it.
Then she corresponded with  Chief
Minister N. D. Tiwari. He was per-
suaded, pressurised, and finally they
agreed to send those two pieceg from
the Allahabad Museum. About Ta-
mil Nadu also she corresponded with
the Governor, Mr. Khurana. will
they lay on the Table of the House
the correspondence which took place
between Mrs. Papul Jayakar and the
Chief Minister of U.P. ang that of the
Governor of Tamil Nadu? How is
thig whole thing published in the
United States? This is a photostat
copy of that. It has a caption like
this: “How (not) to sell a country?”.
And, Madam, here you se¢ how they
bave depicted Lord Shiva’s Rudra
Thandavam.” This is sheer mockery
and they have said:

“China made a hit with ping-pong
diplomacy. But India’s attempt at
image polishing is more like Shiva
sleeping on a banana peel.”

Thig is the caption they bave g:ven!
This is mockery! Thjs is hew lLey
project thig thing in the U.S.
Madam, most of the pleces were sel-
e~ted and 76 pieces have already been
sent before even any agreement was
entered into with the Government of
India. Without any agreement you
bave sent them already and you have
tranaspo-ted them. 76 piecces have
been sent already and who is respon-
sible for this? You say that there is
an Expert Committee. Will the Gov-
ernment place the Report of this
Committee of Exverts on the Table
of the House? When the honourable
Minister replied to this particula-
question in the other House, he
said that it would be a bad prece-
dent. But, Madam, we are very eager
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and this is a very sensilive issue. We
would like to know the views of the
Expert Committee because yoy are
saying that the Expert Commitiee is
al3o there. It has been submittéed
that many of these works of art
should not have been allowed to go
out of the country since they are
priceless. Madam, what do they
mean by insurance money? Is insu-
Tance any substitute for these price-
les; items and art pieces? If any
damage occurs to these pieces, will
the insurance money he a real com-
pensation for the loss of these items?
The entire consignment {o Japan,
Madam, was sent by one flight, the
entire consignment., Had something
happened to the plane or had the
plane run into any trouble, I canno’
think of the loss at all. So, in a cal-
lous manner, you have been doing all
these things throughout. Now, there
are scholars and experts who wish
to visit this country. Whenever they
come to the art galleries and muse-
wms, they are very much disappoint-
ed because for one year or two years
or three years, these will not be re-
turned. The Director of the Thanjavur
Art Gallery very painfully regretted
and complained that most of the tour-
ists and experts who come to see
these pleces are very much disap-
pointeq because they are not there
and they have not been returned at
all. So, this will take another two
years.

Then, Madam, with regard to the
nine Chola bronze idols, some of these
idols have been taken and have been
removed from the temples. Are you
conducting the Festival of India or
lig it a Festival of Sacrilege? So, this
has hurt the sentiments of the reli-
gious-minded people in Tamil Nadu.
You have removed the idols and you
have stated in the other House that
you are not responsible because you
did notremove those idols. But these
idols have been removed. There was
a procession. You have violated the
provisions of the Antiquities Act be-
cause these pieces are required for
the observance of religious rites by
the people. When the people had to

- gl
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[Shri V. Gopalsamy]

celebrate Rum Navami, you have re-
moved the lido] of Lord Rama! So,
there was Ram Navami without Rama!
And you also say that these are not
the idols for worship. But there are
no Moolavars also and even the
Utsay Murthis have been sent away.
But the people have got so much res-
pect for these sacred things, but you
have removed these idoly and you
have sent them away. How did you
do this? Madam, something has ap-
peared in the magazine, “Week” and
1 would like to quote it:

“In the process, the religious and
nationalistic sentiments of many
have been hurt. Take the case of
the deiiies being worshipped in dif-
ferent temples being removed. All
are from Tamil Nadu. Kalyana-
sondara idol from Chidambaresh-
war Temple, Vadakkalattur, Rama
Lakshmana and Sita from Kalya-
navaradaraja Temple, Paruttiyur

- and Nataraja from Azhiyur Tem-
ple, Thanjavur, have been removed
Except for lhe three idols of the
Halyanavafadaraja Temple; the
other {wo idols have been removed
even during the Festival of India
at London)”

How did it happen? They say t(hat
the Tamil Nadu Government agrecd
to this. In the first instance, they
never agreed. Then they were persu-
aded. They exploiled the ailing
Chief Minister, I should say. Mrs.
Papul Jayakar, through Mr. Vaj-
payee, Ambassador cf India in Ame-
wrica, persuaded through the doctors
the ailing Chief Miinster. His illness
was exploited. He wag pressurized.
Then they agreed. (Time bell rings)
you have taken the idols from tem-
ples. So you hurt the sentiments of
ihe people. What ig the idea of tak-
ing the priceless art and treasures to
France, Japan London, Washington,
Maltimore and everywhere? If any-
thing happens to these pieces, what
are you going to do? Insurance is
there. But will thiz substitute it?
Could you compensate the irreparable
“losz if anything happens? (Time bell
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rings) The whole ides is ridiculous
and outrageous. Mrs. Popul Jaya-
kar comes and gives inierviews to tho
Press, saying “I have done it, I do not
know anything, I have not seen evcn
the list’. But she came here. She
vigited along with Curators to select
idols and select pieces. So I think
the Government should take a deci-
sion. The priceless pieces whish are
still here in India should not be {rans-
poried. You have already done more
to hurt the sentiments. (Time bell
rings) At this stage you need not
transport these objects. This idea of
transporting and taking them every-
where, {0 every capital, is not bring-
ing pride to our country. You are
selling this country’s heritage and
legacy to the West, I understand when
the Prime Minister of Poland promis-
ed {o send a piece from a museum, the
Director of that Museum refuseg to
accept this view. Here the Dirce-
tor-General. .. (Time belling rings)

THE DEPUTY CHAIRMAN: Mr.
Gopalsamy, you have made your
points. o

SHRI V. GOPALSAMY: I would

like to get replies from the Minister.
You have to change the decision. You

have to stop with this. You have
particularly hurt the feelings and
sentiments in Tamil Nadu, the

sentiments of the religious minded.
Not only religious minded people. ¥
am a rationalist. I do not believe in
religion. But we are very much
sentimentally  attached to  these
pieces of art, architecturc and sculp-
ture. So I would like to know from
the Government, seeing the senti-
ments of the people throughout the
country, will the Government re-
consider their earlier decision taken?
Thank vyou. .

THE DEPUTY CHAIRMAN: WMr.
Balaram. Only put questions. .
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SHRI N. E. BALARAM (Kerala):
I have only two guestions. (Interrup-
lions)

THE LDEPUTY CHAIRMAN: Take
1wo ar three minutes (Interruptions)
You perhaps do not know. Onc who
moves the Calling Attention speaks,
and then the otherg put questions,

SHRI1 B. SATYARANAYAN
REDDY (Andhra Pradesh): Questions
will arise out of the speech only.

THE DEPUTY CHAIRMAN: Mr.
Reddy, I do not need your advice
to run the House. You interrupt

every time. I know how to run this
House.

SHRI N. E. BALARAM: 1 have to
put only two questions.

THE DEPUTY CHAIRMAN: You
can put three,

SHRI N. E. BALARAM: The

Minister has himself stated that six
mojor cxhibitions are being organiz-
ed. According to my information, a
large number of items, idots, sculp-
tures and many other variclies of
rare items are being collected and
are being sent for these Exhibitions.
1 would like to know how the selec-
tion was made. Aécording to my
information, although we have got
historians of international repute, we
have got archaclogists of interna-
tional repute and we have eminent
statisticians none of them was con-
sulted and none of them was there
in ,the selection committee. [f that
is so how are we going to exploit the
cultural and historical herilage of

our own country? T am for popu-
larising the traditional historical
heritage of our country in other

" parts of the world. But how are you
going to do it with this kind of
selection?

we know what
in South

Sccondly Madam,
is happening especially

1900 |

o et e emn T A . e ey . =

Lo @ ma.iter of

ne 210
public importance

India? Some of the rare materials
sre being collected and sold in the
international market. I do not mind
saying that here is an intternational
gang to purchase some of these rarc
varieties of art from the temples
They have found it convenient. That
is the real position today. Some of
the old Nataraja figures arc missing
because of this international trade.
there are people to buy these art
pieces. Therefore, what is the guaran-
tee that all these items will be re-
turned? Instcad of sending the origi-
nals, why don’t you send their replicas
or models? I am afraig that the mate-
rials taken out for the exhibition may
not be returned. What is the guaran-
tee that these items will be reivrned?
These are my questions.

THE DEPUTY CHAIRMAN: Shri
Mobhapaira. He is not here. Shri
Sankar Prasad Mitra.

SHRI SANKAR PRASAD MITRA
(West  Bengal): Madam Deputy
Chairman, I personally do not share
the views of the other speakers that
this proposal should be abandoned.
On the contrary, I welcome this pro-
posal for presentation of India to two
of the most advanced couniries in
the world. I would put to the hon.
Minister only two questions and after
I have put these questions, I would
explain as to why I am putting these
questions. My first question is: Have
replicas of these art objects selected
for despatch been attempted fto be
made? The second question is: what
steps are being taken to make the
common people of the countiries to
which these art objects are going lo
appreciate the rich cultural héritage
of India?

You are aware, Madam, that tlhe
Minister has said in his statement
that 441 ilems had been selectcd out
of which 76 items have been reject-
ed by him or withdrawn by him,
The hon. Minister has also said that
the abizels which have beean scleet-
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[Shri Shankar Prasad Mitra]
ed are those which are well known
in the world of art and constitute an
‘ngignificant proportion of the art

work and master-pieces available
in our country. 1 want to Know
whether you made any  attempts

to  make replicas of the 365
ilems %hich you are despatching
to the United States or to France.
That is my first question. Am I clear
now? Now, the reason why I am
putting this question is that as far
as I know, the British Museum will
never allow the Elgin Marbles ac-
quired from Greece to go out of
Britain. They would not allcw the
Kohinoor to go out of Britain. They
would not allow Ranjit Singh's
Throne to go out of the Victoria
Albert Museum. In France also, as
far as I am aware—I speak subject
to correction—the French Govern-
ment never allowed Mona Lisa to be
laken out of France. They have never
allowed famous paintings to go out
of France. (Interruption) If 1 am
not correct, kindly correct me bhe-
cause you are an intellectual giant
and I am not. Now, the point is that
some time ago, I had visited the
National Art Gallery at Washington,
and the Supervisor of that Gallery
told me, “all these paintings that you
are seeing in these various galleries,
I must warn you, are not original
paintings. But it requires a genius

to understand that these are replicas
and not the originals.” The National
Art Gallery of Washington is full of
replicas. So, instead of chosing the
objects themsclves, we could have
found replicas to be sent to these
countries. Take, for instance, the
Rhodda exhibition that was shown in
Delhi as well as in Calcutta. I was
authoritatively informed that in this

Rhodda exhibition all the items of
ary that were exhibited of that great
sculptor were replicas and they were
not original items. Therefore, insur-
snce is no consolation. I{ is a very
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poor consolation and sometimes it is
difficult to estinate the value of art
objects for the purpose of insurance.
Many countries exchange exhibitions
but they rely on replicas. Why are
we not adopting the same procedure?
The reasons why 1 am putting _the
second question is that I am g very
small person. I never had any op-
vortunity of meeting the gracious
lady, who is the Chairpersons of the
Exhibition. But I had hearq her on
the television in an interview given
by her, I believe, last month, She is
2 highly cultured, educated and so-
phisticated lady. Her language, ex-
pressions and diction were perfect.
Her high philosophical approach to
thousands of years of India’s cultural
history cannot but be praised and
admired. But, Madam, in the United
States in the United Kigdom and in
France—of course, I do know {he
French language—I have had occa-
sions to come in contact with ordinary
folk; commou people, It is true
that that percentage of literacy 1is
much higher in these countries than
i our country. But the cultural
level of the, common man wag the
same as the cultural level in our
country. If you go to the village
folk in our country this will tcach you
more about the Ramayana, the Maha-

-bharata and the Bhagwadgita than we

possibly know ourselves. Therefore
in order to make India acquainted
with the common people, simplicity
of expression, simplicity of language,
simplicity of presentation is necessary.
I would like to know what steps the
Government of India ig taking to
make these exhibitions appreciable
to the common man of average intel-
lectual level of these countries.

THE DEPUTY CHAIRMAN: I think
the Mona Liss went out and so did
the Tutankhamen. Yes, Prof. Laksh-

manna.

SHRI SANKAR PRASAD MITRA:
If I have made a wrong statement,
the hon, Minister is an authority on
culture, he will correct me (Inter-
ruptions). ‘

L
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PROF. C. LAKSHMANNA (Andhra
Pradesh): Madam Deputy Chairman

SHRI SANKAR PRASAD MITRA:
But so far as the British Museum is
concerned, I was a student there. I
tived there for many years. I know
that Elgin Marbles, the Kohinoor and
Ranjiy Singhs Throne were never al-
towed to go out.

THE DEPUTY CHAIRMAN: They
do not belong to them. Interrupions).
I am not defending anybody. Tutan-
khamen and Mona Lisa did went
out, I am not defending them.

PROF. C. LAKSHMANNA: Madam
Dcputy Chairman. in a special men-
tion two days back I raised this
varticular problem, and raised some
of the questions there, And, without
being reptitive, 1 would only like to
raise questions other than what I had
raised in that special mention. Firstly,
1 do agree with the Minister that the
culture of India, the cultural art effect
of India or art objects of India should
have an opportunity to be displayed
clsewhere so that more angd more
number of people in the world at
large come to know of Indian culture.
There is no doubt about it. But does
it mean that the world should know
even before India knows? That is my
first question, I am referring to 117
pieces which were discovered at
Sanghol, out of which Mrs. or Miss
Pupul Jayakar <eclected five of them
even before they have been shown in
this country. As a result there was a
furore. Only now the National Gal-
lery of Modern Art has agreed to have
a display of those 117 items in Delhi
in the month of May. Therefore, my
question is: Before those art objects
are classified, are analysed, are
properly looked after, ir it necessary
that we should be in a hurry, because
somebody takes a fancy for  those
things to transport the objects to the
exhibition that is likely to be held in

f
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Washington? That is my secon%
question I am glag that the Miuiste:
has stated that Pasupati seesr ane
Dancing girl of Mohanjedaro e
not the objects which have to
be transported, which were a part
of the 441 art objects. At least
these have been excludeq for which
I am happy. However, one point
which has to be kept in mind is
regarding the painting of 61 contem-
porary artistes from the National
Gallery of Modern Art. These are
being exporteg and they have not been
ingured. I would like 4o ask tnc
Minister whether they have been sub-
sequently insured or whether they
are being exported without insurance?
Ag it is, if these 61 pieces of con-
lemporary artistes get lost, get affected
what will be the way in which to
1estore the art pieces of these matters?
It is true, the works of these modern
artists will be known the world over;
perhaps there would be greater pub-
licity, greater appreciation of thege
artists; there is no doubt about it.
But how is it that the Government
did not think it fit to insure tnese 61
objects? If they had been insured,
I would be very happy to have that
information from the Minister.

While we appreciate the need for
displaying the culiural art objectg of
this country, does it mean that the
objects which are olso having g se-
cond connotation for them, should
also be taken out? I am referring
to those idols which are not merely
art objects, because they are exquisite
art picces, but also are idols which are
being worshipped. Therefore, have
we not to make a distinction between
these two categories and indiscrimi-
nately—whether hurting this group’s
or thot group’s sentiments—send all
the objects displaying our art, even
at the cost of religious sentiments of
the people? If that is the case, is it
the policy of the Government, in the
name of promotion of art outside the
country, also to make inroads into
the expression of religious freedom
of a particular religious group? ’

Tw ' -
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In the Golden Eye Exhibition, which
is another exhibition, they are going
io display various art forms. especi-
ally the designs. How is it that de-
signers from &li over the world have
been invited to copy those art forms
to be exported, to bridge between
the cultural heritage of India and
outside? Was it noi  possible [or
Indian designers, who are also avail-
able, 1o takeg up this task? What is
the sanctity of having art designers
from all over the world being in-
vited, spending so much of money?

Finally, on this exhibition, we are
spending Rs. 5 crores out of which
Rs, 1.5 crorez are being gpent only
on publicity ag per the siatement of
Mrs. Pupul Jayakar, If that is the
magnitude of expendiluze on these
exhibitions, what is *he return? The
Minister may say that returns cannot
be always calculated in terms of mo-
ney. If that is so, what type of re-
turn can we expect from these Festi-
vals of India in Waghington and
Paris?

SHRI JASWANT SINGH (Rajas-
than): Madam Deputy Chairman,
I am faceq with a fundamental diffi-
culty, This new nomenclature, Mi-
nister of Culture, is a recent innova-
tion. The present Minister bas very
little to do with whatever has already
been done and my difficulty is ‘o
ask him for clarification, or to ad-
dress him sbout matters with which
he has, in his tenure, had very litile
to da. He is really having to carry
“he blame for other people’s doings.
Having said that, I would rather
think that thig whole question of
festivals hay gone somewhat over
the top. Fundamentals about ‘why
festivals’. ‘for whom the festival’, ‘by
whom’ are quesWons which are per-
haps larger questions that we need
to address overselves about but ai
a subgequent or a different stage, I
woulg however like to take up my
esteemed colleague, Justice Mitra,
when he, in his very fine presenta-
tigm, talked about France and the

!
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United States etc. being
countries. To my mind,
States is a developing country. It is
inhabited largely by adolescents and
this whole exercise that we are un-
dertaking to educate a nation of ado-
lescents to me appears to be an in-
credible exercise. It is a developing
country Let them develop at their own
pace. 1 was struck by the enthusiasm
with whieh this country is looking
forward to this cxhibition and it is
only now that it comes to light and
it substantiates what I fcel ahout the
U.Ss.

SHRI SANKAR PRASAD MITRA:
France is not a developing country in
that sense.

SHRI JASWANT SINGH: I am
talking about a nation of adolescents.
Here, this iy what a gentleman {rom
there says: He says: “If a Missouri
farmer wanbs fo attract the mule's
attention. he hits the mule between
the cyes with a two-by-four’ This
what India wants to do to the U.S.
by organising the festival of India”
says this fcllow called Ted Tanen,
what a very strange name. But they
have a tendency to name themselves
strangely. This is what Ted Tanen
says, a former foreign service officer
and now the ‘American Execulive Di-
rector of the Indo-US Sub-Commis-
sion on Education and Culture. This
Tanen has got something {o do with
the exhibilion which is taking place.
If even he, Ted Tenan expresses this
view, who then is looking forward
with enthusiasm, in regarg to India’s
attempts, at Indian taxpayer’s cost,
io take the country to a nation of
adolescents. Naturally, then, one be-
gins to wondor. Madam, I cannot la-
bour on these things very much lon-
ger.
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advanced
United

A question was asked of a very
eminent lady, of a very bprominent
Indian; who has long years of
service to India; Mr. Mitra, rightly,
was full some in praise of that lady.
She headed the organisation, carlier
headed the organisation which took
us to UK., with which country we
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have hag an unequal relationship of
sorts for the past 250 years. We need
not have taken this even to U.K.
There Is no need to take India {o
U.K. when Vicioria and Alber: is
already so full of Indian art objects
that their problem is actually one of

displaying space; they do not have
=pace to display them.,

Be that as it may, That event
took place. That got over. This very

cminent lady was recently asked a
question ‘what iy going to be achiev-
ed by these two festivals?’ Very
graphically, she describes—I am quot-
ing her words ‘India will explode’. T
cannot help relating what she said to
what Tanen says. Here, the whole
attempt of this business of exhibi-
lions, this business of festivals, is to
make Indig “explode”. If this is so,
then, I have serious doubts about the
whole concept of festivals,

THE DEPUTY CHAIRMAN:
plore or explode?

Ex-

SHRI JASWANT SINGH: Explode,
Madam, e x p 1o d e ‘d for Delhi,
I think, this is very strange. She has
said, the purpose of the festival is lo
make India ‘explode’. There are a
number of suggestiong made that be-
cause of this, a great deal of bene-
fite. ...

SHRI SHRIKANT VERMA (Madh-
va Pradesh): It is a beautiful phrase.

SHRI JASWANT SINGH: It is a
matter of subjectivity again, which
is precisely the point, The whole
guesiion of these festivals has been
made a subjective choice. My emi-
uwent colleague, a funciionary, a high
functionary of the ruling party, un-
necessarily ‘wanting to define matters
eultural—-I am not being critical cof
the Government—says ‘it is a beauti-
ful phrase’. It is a subjective assess-
ment which he, of course, is perfect-
1y entitled to hold,

To come back to the fall-out effects
of these exhibitions, we are informed
by the Government there is no way
of assessing what happens after these
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exhibitions. Mr. Swaraj Paul, a cer-
tajn gentleman, famous, infamous, in
various categories, in this country.
has said this, commenting on what
Ted Tanen has said. He had a great
deal to do with the festival in Great
Britain. le was, as somebody des-
cribed, the god-father of the Indian
cultural festival in London. He has
said, India could have benefited from
the London festival by no less than,
he quotles the figure, 400 million dol-
lars, in trade and tourism. But lLe
says, they lost it because India’s pri-
vate sector did not follow it up and
behaved as if they have nothing to
do with the happenings in London.
This is what brings me to the ques-
tion. You arc attempting to project
India, Which India? Is it a subjec-
tive India of one’s personal assess-
ment? India is not just a country. As
I said on other occasions, we are not
the first world, we are not the second
world and it would be a mistake t3
call India as a third world country.
India is a world of ity own, There
is only one other country in the
world which can be a world of its
own and that is China. If 3 world of
its own, a country like India, as di-
verse, asd multi-faceted, as chaotical-
ly. cheerfully confused, as beautifu!,
as incomparable as India if you at-
tempt o put into the confined pack-
ages of tourism and trade and
attempt to explain away festivals by
suggesting that we will benefit by
way of tourism and trade, then {
have serious objections. Which India
is being attempted to be transporied
to this land of adolescence? I have
serioug objections because I find not
only it is objectionable, in fact, it is
degrading, -
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I do not know who was consulted.
what decision-making process came
to the conclusion that such arrange-
ments be made. Meadaris are being
taken; dancing bhallog are being
taken, I am informeq that sword
swallowers are being taken to this
land of adolescence. Faced by all
this I really do not know which India
are we {rying to have a festival of,
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{Shri Jaswant Singh]
and transporting of all these shows

will mean immense eXpenses to
the Indian Exchquer and to the
Indian tax-payer Therefore, 1

have to make a point here; that this
whole problem arises when you en-
trust authority withou! responsibility.
A very eminent Indian who ig head-
ing the organising commitiee ha:
been empowered as the authority,
but she is not answerable to anybody.
A similar situation prevailg in the
Ministry of External Affairs, buf that
is altogether a different question, In
thigl particular matter, you have al-
ready rung the Bell I would like,
therefore, to take up the Minister's
statement and come to my specific
questions. A lot of people have
talked about archacological items, 1
do not want to repeat all that, That
point, I hope, has already beezn made
by the Minister and perhaps he has
attempted to answer. My first ques-
tion relates to what the Minister says
here, The process of selection includ-
ed the examjnation of exhibity Ty
experts. In an interview, this very
minent lady was asked a question
as to when the Committee sclected
them and her reply was that the
festival committee did not seclect
them either. Dr. Pramod Chander,
who is the quest curator for the
National Gallery, a quest curator, a
citizen of the United States and a
Professor of Indian Art at Harwarg,
went round the country, making lists,
he came to the Director, National
Museum, through the Cultural Affairg
Ministry and discussions took place
etc, between them. Now I would like
o ask the Minister, wag the entira
responsibility for selecting items
placed on just one individual, as has
been specified here by no less a per-
son than the chairman of the organi-
ject to who selects them and I though
tee? I have no objection I do not ob-
jejet to who selects them and I though
have not had the benefit of mee-
ting this gentleman, I am sure he is
very qualified, I am sure he is very
well meaning and 1 am sure he is,
well very eminent in his field. I, as
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¢ layman, would not comment on the
ability or otherwise of this gentle-
man. I commeni on the method of
entrusting just one man to go reund
museums and make lists. I would like
it to pe clarified whether he is a U.Ss.
citizen or he is an Indian citizen, If
he is an Indian teaching at Harvard,
could not have Indiang living in
India be involved with the process of
selection?

My next question, therefore, leads rme
to an item which has not been covered
by uny other speaker and that is about
the performing artists. Perforce when 1
come fo performing artists, { cannot he’p
quoting because it will be doing grave
injustice to a great many artists, most of
them very beautiful women and 1 would
not want to earn their ire.

SHRI S. W. DHABE (Maharashtra):
Lot the debate continue after lunch.

SHRI LAL K. ADVANI (Madhya

Pradesh): Questions can be completed.
THE DEPUTY CHAIRMAN: Bul
there are many other speakers. Mi.

Verma, Shri Satya Prakash Malaviya,

Shri Gurupadaswamy.

SHRI LAL K. ADVANI:
complete .

THE DEPUTY CHAIRMAN: Yes,
he can complete.

SHRI NIRMAIL. CHATTERJEE
(West Bengal): There are other names
apart from those you uttered.

THE DEPUTY CHAIRMAN: Yoiur
name is not there.

SHRI NIRMAL CHATTERIEE:
I submitted the name of Dr. Poddar.

THE DEPUTY CHAIRMAN: Let
him continue. Meanwhile I will sort
out your problem.

SHRI JASWANT SINGH: In framing
my questions I have to quote these per-
forming artistes. All of them are such
beautiful women that I cannot make am
exception and leave any out.

But let him

TE-ATEAR ® Sfgy s
aife®  gomafs wekww ¥ fow
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FARIU & qAT FT aga gwragol
qtadl § | gy gAE gfrfiee
qATd FT GAT WIAT AqCAT F
atfadt Fomafe ¥ Fer T g
F1edl AfFCEEIE E § g6
fag I8 T §F T NHIGTE A leq-
% frga ey 45 W § | 9 AT
N FFfA & a1 §©  AqrIar §
&
[The Vice~-Chairman (Shri
Kumar Bansal) in the Chair.]
FOE N ST AW FAHIL
a1 wat & GfafFar @ aife
ST A § | ST 2 & R
TO AEWAT TIEGHFET A FT
9gaT Fr & | A4 § | ¥ @

FAT ¥ AR 9T FIAT QUG H AN
g1
g l...

waaeay R iwgsr 1 fasgg
FAGR ATAGIY A TR WAW
F Aty AT FF wEAHAT g7 |
3@ w31 f wav A Fdegla mee
! Aw & FfeT we g TNy
F fadiy @7 & wavg v W, .

Pawan

el & afess T AM@ET GIT
AnfeT! warea Fy a0 A IR
gr3s | SEIN 7T f& 4 35 @
w1 & qEE & Iwa @A FLATEN
FIEET AN A T A émsrm T
it feErd 93 ow@r @

qifrgdl Jex & T faeiatag &

721 5 9% at WENE AEE § &

T swrt“r qgAl T wiET faear
Tgal g AAIfE I dqF A@GE
T ax § 1 WS Jawar fFm
EAA A WA dF 9T ®ar gaaw

frar 1 gET wqT 5 gmRES gu A

FATHIU *T AGL <@y & | I
aezid W gafaq wEws g Fogas
Heq AU TG A0 )

In the selection of performing artisres
who are to go for these Festivals, what
criteria were applied? You say that a
selection process was gone through. What
have you to say in reply to these specific
charges made not by one eminent Indien

|
}
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artistes.

I have a few other specific questions,
What is the experience, Sir, of damage to
earlier items which might have been sent
by us to other festivals? Is it correct
that from your own home State, for an
earlier exhibition when the Bhubaneshwar
Museum sent an item for exhibition
abroad, a piece of sculpture was returued
damaged? Is {t correct that the Trivar-
drum Museum sent Pannicker’s paintings
and they were returned in a totally des-
troyed unusable condition? Is it correct
that from De!hi Museum an iem—ore
large Bidri Surahi—which was sent out
for a festival came back broken? There
is a point in why I am asking all this for
information. In the light of the experi-
ence that we have had about artefacts seni
out for festivals|exhibitions abroad, what
is our knowledge about the damage caus-
ed to them? And these are some of the
examples that I gave.

THE VICE-CHAIRMAN (SHR!{
PAWAN KUMAR BANSAL): Please
be brief.

SHRI JASWANT SINGH: T am

putting my questions very briefly. I come
now to the question of costs. The Mini:-
ter has talked about the Tut-Ankh-Amecn
exhibition, of Chinese art treasures etc.
Is it not correct that when we sent our
exhibition to Japan—about which of course
I have objections in principle—the total
costs of the exhibition were paid plus a
sum amounting to Rs. 20 lakhs was also
paid to India? In comparison to that how
much is France paying, whether it is to
the Ministry of Culture, or to the Natioral
Museum or to the respective State
Museums from which these items arc
being sent out? What is the United States
paying? It does not suffice to say that
the United States is going tu slemd o
much money and we are going to spent
so much money. Is it also not correct.
Sir, that to have our exhibits displayed
in the Metropolitan Museum in New
York—of which I am a member—wse
have already committed US dollas 100,000
out of which we have paid 40,000 doilars
already?

There is one other question that 1 have.
When these items are sent to the United
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SHRI NIRMAL CHATTERJEE: I am

States, per force—because of wvery strice
food regulations in that country—fumiga-
ton is done because they go in packing
cases, etc. Has this aspect of fumigation
of rare art objects—fumigation essentially
by pesticides and chemicals—been examin
ed and, if yes, what is the result of jt?

What is the time estimate in the Mius-
try of Culture’s possession for which these
exhibits will be absent from India and for
which period Indians will not be having
the pleasure ot viewing them? Does the
Government of India make a distinction
between objects of worship and objects of
religious observance? There is a specific
reuson why I am asking this question,
because the Minister in his reply might
say that some of the bronzes that nuve
been sent out are not actvally directly
objects of worship. Even the Act recog-
nizes this, that there are obiects of wor-
ship and there are objects of

religious
observance,

Finally, Sir, 1 would like to conclud:
by saying that in the other House, a dear
friend of mine—and a  c¢olleague—men-
tioned the description of Shiva as “The
Erotic Ascetic.” The concept of Shiva is
unique to Indian philosophical thought
It is Shiva who embodies androgynity;
bi-unity; it is Shiva who is Trimurti;
it is Shiva who, in the process of con-
quering Kama, opened his Third Rye.
When we attempt to project Shiva and
when we accept Shivas description as an
“Erotic Ascetic,” I, as a Hindu, by raticn-
alizing, may not find scrious objections to
how a land of adolescents may  describe
my pantheon of gods. 1 cannot, how-
ever, refrain from exercising my function
as a representative of the people and say-
ing that a great amount of hurt and
harm is done to their sentiments when
we contribute, when we subscribe, when
we participate in a festival which not oniy
describes India’s festival as “Kicking the
Mule”, “Four Square’, “‘Between the
Eves but goes to the extent of a descrip-
tion of the Hindu pantheon of Gods in
comic book style. Then there are serious
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objections to this whole exercise of the
Festival of India--for whom, by whom
and for what purpose? e o

Thank vyou.
THE VICE-CHAIRMAN (SHR1
PAWAN KUMAR BANSAL): There ate

four more 5pcakci's. 1 would just likz to
know from hon. Members whether we
adjourn for lunch or continue.

SOME HON. MEMBERS:
(Interruptions).

Lunch. ...

s s{opig w6t WA TAEY gAT
U Ey W g «ifae | g di A
=T

STANIEUS (S FaA TR FER):
T AT FegT AT TAT AT @
Wx g% are fafases @ga O
TR ZEw aam gafar A AW A
Tig @ Afadery 1 (|IAUTH)

SHRI SHRIKANT VERMA: 1 wiil
tuhe only five minutes, Sir.

THE VICE-CHAIRMAN (SHRT
PAWAN KUMAR BANSAL): Please.

come after lunch. The House stands ad-
journed for tunch tili 2.00 p.m.

The House then adjourned iur
lunch at ten minutes past one of
the clock ..

1

———

The House reassembled after lunch at
three minutes past two of the clock.
The Depufy Chairman in the Chair.

THE DEPUTY CHAIRMAN: M:.
Shrikant Verma.

ot sftwia Rt : Somwiafa
agYeqt, wgI st fow dug
& fro g @4 1 F gEvw
faw @t § | FAr # IHaT
g WX ¥ Al A FAR A EAR
FE FET F 1 AU qg AATw AT
[T A A6 g& ATRFI wArghy 7@l
g ) wegfodi s v BT @@,
W=7 w1 q-AA7T qAT Y T e -



225 {Calling attention

© gfer faey ge<ig °f aTAl ¥ & <@r
g ity Ak weg F A T oSy
fHIAT ATITANETT FHT FATY AR
qAT &1 ? {5 sa%F ax AFT awAi
AT ARG F7 AT IS | T 97
@ &7 qqrorg {5 Grgeara v
F AWANNA F I F TH g
gisemtor froy o= &Y 9Tel} & T
2 T I;HR AT W F 1 SHET
QT JIET TIaAT @I | 9% q1fgeq 9T
TIT9 T34T @1 | STF Aed & BT
Y W A JwAfaEr 9 9f
AR IqHT TA RS 9T gEI I
# g dfaat & o o¥r 1 faa-
FAT @ @ 91y & € &7 ww
¥ @ ¥ AaFAT W &3 9%
afmy & wwifaq §, fo@sr garx
farad S gar & O warfag fear
T | Ay AT WEFR A, ar fm W
gfafa ag dgar faar f5 sasfaar
9@ & wglv Fasfagr  fada
SN 913, fame ®C 4 wE WK
gafer, fqasr 98 a9 & fF
AR frg saag fag st & fasmedfa
T FgT, gET HAEEE gAT | AT TG
GAATTE 41| 1982 W TS | WX
AERET FAT A7 | &1 qC AN J|\@A
74T W I F HY g F fagray
¥, FAT gmesl ¥ AR fHawrd
¥ FigEig & | IFIA 98 g1 F

“This is the re-discovery of India,

fedY 7 o fegwad AT 3fear
;X F FE 1 wrag gk fga AT
gt ¥ 1 afew feasad w1@r AE
AT | TF AR @I FE A F I”
T Fareg 7g7 AT 1 g IT WA
7%, T A1 98, 9 1T a6 gHHT
AT AMTFT G FTAT g7 g AT
ZgA BT @I FIAT 93T g ;T gAY
ZaTdl @I Fy & | 3w foufed #
NE W TT TE FTATAT T QI FT
W OF TAH T | O WEE AT AT
qAAT fgegraa oX R, fggrara
wepft ¥ FXA fgmgiara & T
¥ I H g gfeard o srdar
FEY & | gaR faw s@aq fag o

® A A gu fal wragT g

£
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fas a8 ofvew a& ffag & 1 fAd
AWM FAH J@AT WET & 7 wfww
g w7 gt dfqe @ @ § 1
afpg dfdr T gu M A §F &
fradi & feqaedt w91 § & # %
aR § fAfma 48 § w@a qfai
Fuf sl § @ v Ear fE §
f&iT ore =gt asger fear, «m
I IHF IAF FA A | Gy g oan
ITH AT @S G & a1 FR gy fr<ar
g ; w9 dfex & dfex a9 foi
R § a0 W hEwE A g
¢ A 1 €a< J@ giar | b
S gl & AfaaiAR sl 7K
T sAFal A fF W warsd aw
FU & A wargfidi 1 st 0T
g U § T TR AR A AT G
g A ag IATW®T 5 ag T Ey
W 1| I8 facgd w9q g | Ayt
o AE TE o N gATY AT fra
wg< e fra F¥Er 5 wmfaay
& X w7E g oY 1 7% faege we@
HATATT SIq07 & §TE TE @ A
Tl I@ |le A & 79 & fay
ot afem 3§ gT g} faiate aEs
Fo qrdt & 1 qard =wfvan wR”
qred  WE  FIAT  wArHEfaET v
ZgX AW F qWAR AT g | AW
AR A8F 5 917 Tg fagEr Y 7
s e feElaai Us Arg i
FNTE G | AEE AOF W ATAFTD
e F uF Gx dfewr A Awg v
FAT 1A § SgET 47 | gpfEesiT
ST FATHAFT FAAT qY IqHT TIHA
g @\ SEFT TEdw e gy
g @ gw = dr "l w1 R
F & | g muAt  FaOglEar v
ag¥ feams @ gfaar & &
wAn fr gwk q@t wgiw A
gr & o gwik ggt ware sevsfaar
L FT gw HUAr w7 9T qal
Tl 2 7 gwi} fag@  womeEEr St
zgd W Ox FIA WA fAwd AH
qgy af & A SAST T 9T AV
AT § SAHAT @Wr | W SR

FoT %1 AaAfa 7 saar fGar 78 F8-
FIF affame Y or7qTEN agd gar
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[ o slwi@ auf] -
gyt 1 & Srawaw § 5wl
# oA & fy T@9 wliow Sewar

1 faag M 31 Hrawar § & Taw
FFGw T TG W A FArFfaar
, qftmi € Fgi #1 fwew § g a8
fegrar sar § Wy Ag sawr & fe
dfgamg & war @ aweww fFE
faiz A fawmer @ & 1 A
* #fzT 1 uF FAg H g fyAd §
ar @y afgaarg 71 A qgal ¢
zafay ag mAw smar f 77 afefk
fagg T TET ST FIAT ARAT
ﬁmgmmmrgnaﬁfw\r
@ ag § wF g F @A F O
f& FoT OME AT ATQE  SAFIAT
¥ 7gg ¥ W dfwa g 1 9 g TE
o fraer 5 gfmat & @@ AR
Y gt feoel W sga @ @G FW
FCG & | U UF GfeT 50 AT
o # fagdl § 1 g wRAT A9 TR
g @ gaww fag g & fag
afizy § 1 zE¥ dex @1 W fafew
e Gar @ T &, ufawrd FT e
3T gl T 8, UF FS § FAOT AT
qg AR AT gFAT_FL W@l g, W
FT QN & weak & Sfe

I am sorry that some of my colleagues
have been taken for a ride. '

IR @ & wfa gy w1 fag
qr g ? A qgE SEEK 0
g4 wfgerg ) 7 9= fEId ST
T § | faew 50 ww & WA
Fa1T & fAuew Iw § W TS At
FW FTET W & A ag =wdl qge
saF € 1 saET fafgg &g ®o&1
aFar & foawr =% fr s aw & &
AN 9 T I F w1 F AR ¥,
gegfr & s # & A e
g F7 favg garaTe 9@t HoN 99w
mﬂ%ﬁ‘(ﬂﬂ"ﬁ'ﬁ’rqu
g 1 Fifr gny fag AR TR g
A% T FAFR A g, fwwmg
F@ § afen soewmfy wdean, aw
%Y 599 7Y fAar w1 AFAT | WG H
JAET W APA G &, IO F9U W

3 Tous T Y § SwuS @ AT
ML AE & AT AT JFATE | TS
Afgad S7 HuN AW § W aefear
AT e g 9g & qHr & 19
FTAT TE ﬁaﬁr & amuxw § afmw
aamm FEAW F IEF TE § |
STFT T 98 FT AE AE W |
aaa%mtga‘tﬁ;%ﬁ%
I C B B A fg gt
afFa T FT T Y TEH H @S
g AlaE FOTEIT SdaT $T W E
& 3 Fengfaat @ g ¢
FT ST HAGT G fegr AT wfed ?
Afg o axg & gwfd v & wAIT
gWERawm e a@r
gt favig ofafaa 7 #7 3 &
g SEEw A wad fhum Ey
aftafaq 7 T T HT I FroEml
#Y fadw a1 § 97 AT FAER B
ARy FarEfaar safmm ww & A
791 A Fx T fag ggdr 1T 9g "
o @ & \ S@ aF IR &ET
#T 91 § & Seg@ fear wmifawr
FT fF ag 9t ST 997 g S9F sATAt
AT o St FerEfaut A qgdr
seag wEL
SHRI SANKAR PRASAD MITRA:
You are repeating Mona Lisa. But what
about the other examples that I have
given?

SHRI SHRIKANT VERMA: Whick
other example?

SHRI V. GOPALSAMY: Kohmoor
and so many other things,

SHRI SANKAR PRASAD MITRA:
Ranjit Singh’s throne, Elgin marbles.

SHRI SHRIKANT VERMA: If they
have not been taken around, I can only
chide the British Government for keeping.
them as private property. But then that
is their attitude. Our attitude is different.
We are much more democratic, we arc
much more proud, we are much more
secure about our culture. We feel that
our Culture is to be exhibited, is to be
taken round the world, and is not te
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be kept in the shelves of the Resesvs great works of art which are being takem

Bank,

* SHRI V. GOPALSAMY: You wnt to
export gods also? .

SHRI RAMANAND YADAV (Bihar;:
By that if you earmm foreign exchange,
what is wrong with it?

SHRI VITHALRAO MADHAVRAO
JADHAV (Maharashtra): God is every-
where. ’

SHRI SHRIKANT VERMA: You see,
you are reminding me of the fable about
Alexander, When Alexander came to
India, he asked the King here whether he
would like to export certain philosophers.
The King then said: “Of course. It is
not a question of cxport but also of im-
port. We will export and also import,
have a lot of exchanges, intellectual ex-
changes between Greece and India.” If
things were in my hands, I would exchange
gods also. Why not? What is bad
about exchanging gods? If the replicas
of gods are being exported for a short
period, what is bad about it? Let them
see. For them it would not be just gods;
it would be great works of art. Let them
sec what our approach to art is, what our
approach towards nature is, how we have
conceived universe. That is all reflected
in your temples of South India. Don’t
feel offended. You belong to that parti-
cular State and in your speech you men-
tioned about that State. That is why I
am making a reference to it. I am very
proud of Tamil Nadu, T am very proud of
its culture, Why should you not also feel
proud? Why should you not feel that this
has to be exhibited abroad?. ..

SHRI V. GOPALSAMY: Let them
come to Tamil Nadu and see them at
their proper places?

SHRI SHRIKANT VERMA: Will you
. pay their passage? ‘Therefore, I would
only like to say let us not think in nar-
row terms. Art is the only thing which
liberates man, art is a liberation of life,
art is a great moment of life, art immor-
talises death, art immortalises life. Let
uvs-not confine it to this debate which
would be forgotten tomorrow. Those

|

to the United States and France, I am
sure that they will serve even the pollti-
cal purpose, what to talk of the cultural
purpose, more than all the ambassadors
of the world combined. So let us
our ambassadors abroad. These works of

send
art are our ambassadors, greater ambas-
sadors of India than the greatest—forgive
me, Mr. Narayanan. I would only re-
quest the honourable Minister not t{o be
swayed away by the pressures and pres-
sure moves, not to reconsider this thing.
I would like to know categorically whe-
ther the Government is reconsidering thess
things, whether the Government, in ihe
wake of all this hulla-baloo, is going to

revise its decision. Thank you. g e

Wi @ mwm mEgiw (S99
qqW) WA IUEWlT Agiedr,
g s fama g, ag aga &y GdgATeier
FifF fagm a1 wig A AAfeHT
¥ gaTdr FWT TV qeFfa & Y geEa
gl gt @ afes ot g7 Seam oy
afeat & 3% 939 FT N @@L

FUTXT _w, U ifacder I g, 8%
wfdr #1ez € @ w99 79w oW &Y
TN AR gAY W 9T fREY gav 47
arfas  9Eae § 1 3 9gEe a

gfgsre fa =1 agf § 1 o= ey
amfes &1 T g aw £ ey
TTHTE Y § | ’

ot aguww faw (fag) o
¥ oy 3G G0 ATT T FAN AT )

SfY qT UHIH WRAT ¢ ugl 7T
qregaT S #fqat &, wmEE qw,
RUCTERE e LG G B A
T IW Y AR A T AT T 9
faq &t wwafz F wewId ¥
I oY fady fRar ar iR gwTET
gl ¥ SRl uw gage famm oy 11
ww ¥ ferg” W oamfwm g g e
oy afys WAt #3739 gga
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[ = ©wen Sarar mreaa |

oF faag g4 & w4y, Wi g9
;;r F AfEdl @ AT AT AT
|

% ufafea =@ fawm & ot
vraqew € ¥ awwm wmfvew &
Sio @e@T gy yT A Fedr dro
faziy T o zawr fadm fea
xr’r( gq fyer-fad § g7 1972710
wE 394 UFRE  9an ol wiAE g
FTTON § eqgeem H1 G o4y F S
FATHiaar @AY ud Fuafdm g ST
nfsite T fEar 9@ 6R gEiE
& 9q 91E W) UF FT °TU 19,
ITIT 7 FT AT FIIFT €ATH HTH-
faq s =mgm

“Thé power of compulsory acquisition

conferred by the section shall not extend
to any object being an anti-quity of art
treasure used for bona fide religious ob-

servances”

SUGUURICEIE I L E 1
froig ferar sa% 918 ag gawa wEAr
A=A S ghaat § 7 Faq war
oot § oy sl ¥ Faa
T HAT F | AT IR W W F
oH a1 fedt dwarg & «vil &, OF
drt Ay o F famaa w30 § S
& ¥ oF ar wifs &% e §
fFagT fpar f& azg & dagade
faqg ar 1 sqfog a@R 1 W
faas ¥R wsg 77 AR wH ¥ A
ST 5E W F Ageaqy A &, "geaqor
st aifeai &€ 3wy fqeare §
AT AMRY | AIFIT F OALAF WK
WA & y@aqd w0 der Sl T
fag < fawa & wreg & wuva Har iy
e Y F 9@ oF 98 8 AN,
1985 &1 e or | F g QL ad A
90 H FE SUIAT, AfFT FAT I
S wAfqs = A g 3AE qE
AFTT HX qZ @ 8 wiw A fa@r
war aqr, safE et G T8 aE o
a‘l%cre'a%“arri' ¥ garreTal § A
A TIFAT H oFAT dd @r 9 |
g w Y A F owes ¥ fagr wAw
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“I¢ is my considered view that the
proposed shipping of our priceless trea-
sures entails unacceptable risk. I am
sure that you will also share our con-
cern the uncalled for risk that these
symbols of our priceless national -heri-
tage and religion are being exposed to.
I would request you to please get the
matter thoroughly inquired into and call
a meeting of all the parties to discuss
this matter in all its bearings.”
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SfpT T wdr o ¥ sar fFo9d
¥ gar ar s 5@ wm § fag fem
qaT gt fF X FaA e AR e
Y Ffaar &, I FFL A IT AW
faqim 16 mAA, 1985 FI, FA®
14 a1 15 wEq@ =¥ Fo wfaut
warw & grar fadw Ay A =#
@ | 9= F¥ Faq WA fREl w
IFWT FIAT AGA WH I AN
Faq FeT W aspty A wEE w
Iz far 2 R

“All countries these days attach great
importance to holding exhibitions abroad
of their treasures. Most meticulous
care is taken about their safety. I
am sure that there should be no appre-
hension about the safety of ousr art
objects which are being sent for display
in France and the USA. This is not
the first time that such objects are being
Joaned to reputed museums and galleries
for short-term display.”

gr & g fadeT sz w@r § 5 R
anit 7 o faar, s ant F fr| o
faarT & UsNgE ¥, SHAY GATE B
fawre fauig faar | ST AT AT F
gifas AT & SF wEwEE S,
IRl oY aeTg €1 IR AT AL AT
mar ST ST 9 3w - OHfEA W
afgai & sy sherfad f&war sar
¥ ear g8 3@ aq F WESA
qrRat # T a1 F7 wage ¥ i
afadt av forg dfex ®d gfaearfad
FY SAr, A [ TFR! FIAT ALY
s 1 g o 3 afwar d@feq &
SR ar 9 qfaat &1 Fad fage
forel) ofer 74 # gy 95T § ) FEfAQ
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3q i ag § AR ® e & W
fraes frar fe o wd fasdam uwe
& 1972 ®I SEHF SUGTTHT  FT
SeeaT frar AT § Ay § &Y
St & qonr wgm fE @ Fag § S
o iSd uFe, 1972 FT QI Fedud
g g o wEs fag @ AW AW
g, FIT AW wAWdY § I aar SAE
farg, F15 @Al GTAAET A AR
aT fFdy e | 3ae {9ty gEent
FATAT ST ;AT Ag0 7 gER ;T
ug @ ¢ o afewg & e
HAT T TR St TWHEH T A-T &
IF qET F ST CHIY FEFRN AT
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Tady & qfag faw ¥ OF o faF
qf g7 wiFEl &1 dwmER & AfEl
gETAT ALY AT AT IJEHT AQAT
azg ¢ & wwaedr & afxa few
TAq W OoWg & ®T H o« Hiaar
frprer ST A, 3§ aTe Fgl
URTEET FT AW FAT TH &
iy a1 #fiT @EAn # afc w b
drr #1 afc & mEmr wr ?

777 § Ho& I FE F ATHT
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T X W AF awrH W fang
JSR, T WX I g o w4l
2T W &, IO qUIAT 9GT & §avIF i
§ it zgwr fadw fEar, gifes
st 7 st e fadw fEar o
afFa @iy 9ET ol w1 ST FH
AT AT 3 faeTrn 197 F & qEEHTT
¥, g wgAT 3 5 T Faw U
wusi w19 R g, afes v anfas
A E, SAFT WEATH WIT SRS
& favg o1 #19 fHaT € :

THE DEPUTY CHAIRMAN: MR. R.
K. Poddar. -

SHRI NIRMAL CHATTERJEE: 1 am
on a point of order. So long it has been
our convention in the House that in Cali-
ing Attention the procedure followed is
that first the names printed in the list of
business are called, and then, after the
list is exhausted, partywise speakers ar:
called. I find first that our speaker, Mr.
R. K. Poddar, has not been given prece-
dence over others. That is number one.

THE DEPUTY CHAIRMAN : His
name s not there in the list,

SHRI NIRMAL CHATTERJEE : His
name was certain there. I submitted it
myself. His name js not in the list, I
submitted his name so that after the prin-
ted list is exhausted, he would be called
first. He was not called first.

Secondly, Mr. M. S. Gurupadaswamy'’s
name is there. If two names from one
party are there and if the person whose
name comes first is not there, then, the
other name will be called according to the
order. That also has been violated. 1 do
not know how this has happened. | want
an answer from the Chair.

THE DEPUTY CHAIRMAN: All
right. As far Mr. Gurupadaswamy is
concerned, his name is there, I had called
Dr. Sarojini Mabhishi's name. She was not
there. At that point of time Mr. Guru-
padaswamy did not say that he wanted to
speak in her place. Had he said that, I
would have called him. He sent the chit
a little later, '
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SHRI M. S. GURUPADASWAMI :
{Karnataka): I need not say that,

THE DEPUTY CHAIRMAN : You did
not say.

SHRI M. S. GURUPADASWAMI :
I need not.

THE DEPUTY CHAIRMAN : But your
name did not come up. So, I thought that
you did not want to speak.

SHRI M. S. GURUPADASWAMI :
I will come in the end, That is all right,

THE DEPUTY CHAIRMAN: His
name came a little later. He will be cal-
fed. And the name of Mr. Poddar is not
there in the list. When you came and gave
the name of Mr. Poddar, it came to me a
little later. So, he will also be called.

SHRI NIRMAL CHATTREIJEE :
Madam, you are entirely wrong.

THE DEPUTY CHAIRMAN: I
request you to withdraw your remark.

SHRI NIRMAL CHATTERJEE: [
withdraw my remark, 1 say, your statc-
ment is not correct becanse I submitted
the name at the very beginning of the sitt-
ing. We know it is a mistake. T am not
interested in that. After you have receiv-
ed the name, it is your duty to call him
first, give precedence he being from a
leading Opposition party.

THE DEPUTY CHAIRMAN: They
are called acording to the point of time.
This is our procedure.

SHRI NIRMAL CHATTERJEE: It is
according to partywise. T want a yuling
from you.

THE DEPUTY CHAIRMAN:
sit down,

SHRI NIRMAL CHATTERJEE: Is it
the convention of the House?

Please

THE DEPUTY CHAIRMAN:
given my ruling.

I have

‘SHRI NIRMAL CHATTERIEE: What
is your ruling?

r
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THE DEPUTY CHAIRMAN: My ruling
is that he will be called according to the
point of time.
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SHRI NIRMAL CHATTERIJEE: Not ac-
cording to the party?

THE DEPUTY CHAIRMAN: In Call-
ing Attention we do not call according to
the party.

SHRI NIRMAL CHATEERJEE: After
the names in the printed list are exhausted

THE DEPUTY CHAIRMAN: If Mr.
Poddar is interested, he may speak. Is Mr.
Poddar there? Please spgsak if you are
there. .

SHRI V. GOPALSAMY: According to
the proceduse, Mr. Gurupadaswamy should
be called.

THE DEPUTY CHAIRMAN: Whoever
wants to speak, let them decide between
them and get up. I have already called
Mr. Mohapatra. He was not here. So, I
don’t have to call him again.

SHRI RAMENDRA KUMAR PODDAR
(West Bengul): Madam Deputy Chairman,
many speakers have spoken on this issue.
1 think this Festival of India is a blanket
festival and under its banner various ex-
hibitions are being held. But the contro-
versy has arisen in respect of the exhibi-
tion of art objects. I understand that there
will be an exhibition on the scientific and
technoolgical development also. 1 presume
that as science and technoolgy are based
on facts, there is not much controversy.
The arts and culture are always controver-
sial. So, it would have been better if the
Government of India had placed the re-
port of the Expert Committce that selected
the art objects or the manner in which
these objects were selected. The Govern-
ment should prepare a report and place
it on the Table of the House. The ex-
perts always differ; otherwise, they are
pot experts or art critics. It would have
been much bétter if the Government had
placed the views of the experts on the
Table of the House without naming them
because that will lead to animosity. Then,
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we could have decided whether the deci-
gion taken by the Government is correct
or not,

There is wnother important factor. Is it
a fact that the Government has declared
in the Lok Sabha on 16th of April ihat
the U.S.A. and France were requested to
hold reciprocal exhibitions in India as we
are holding our exhibition in their coun-
tries and that both these countries nave
refused on the plea of shortage of funds?
Now, my question is: Are we more sol-
vent than those countries to hold our ex-
hibition in their countries? The best musc-
ums in the world e.g Louvre in Paris,
Hermitage in Leningrad and Smithsonian
Institution iy Washington are not prepared
to send thelr art objects outside their co-
untries. In this connection, my esteemed
colleague, Mr. Mitra, has raised a very
important point and it is that we could
have made replicas and sent those replicas
outside India. Now, this is an important
project. For that you need to have an art
policy or culture policy. We do not have
that in our country. The people who de-
cide to be artists face the challenge of
being starved because there is not much
scope for making a living out of being an
artist. If we could help our artists, T
think that would have encouraged our ta-
lented artists to take up this work of
making replicas. They could take up this
old profession of making replicas. Our ob-
jects of art are the creations of those
people who devoted their whole life and the
art has been passed on from father io
son. Like that, they have developed this
kind of art and produced this kind of
art. Unless the Government adopts a na-
tional policy to encourage the education
and practice of art In order to prepare
all these replicas of our cultural heritage,
I think our policy would not be correct.
It is true that this Festival of India is
mainly on arts, culture and science and
technology. Now, under the banner of
this Festival of India, a seminar was or-
ganised in Princeton University of the
U.S.A. on the 16th of March, 1985.
In that seminar, Mr. L. K. Jha, Chair-
man of the Economic Administration Re-
forms Commission of India, and Mr. K.

[9 MAY 1985]

to a muaiter of 238

Urgent Public Importance
Subramaniam, Director of the Institute of
Defence Studies and Analysis represented
as delegates from India, And from th®
United States, there was Mr. Stephen Co-
hen, a person who authored books oa
Indian and Pakistani armies. They parti-
cipated in that seminar. And do you know,
Madam, what was the topic of that se-
minar in that Festival of India? They dis-
cussed about the cohesiveness and effecti-
veness of the Indian Army and whether
there is a possibility of a military coup
in India. Now, T want to be assured by
the Government that this aspect of the
things should not be brought under the
coverage of the Festival of India, and the
Festival of India should not be turned into
a brilliant and glittering screen to divert
our attention so that through backdoor
the US military and industrial complex
can get an entry to this country. Thank
you. Madam.

SHRI M. S. GURUPADASWAMY:
Madam Deputy Chairman, having called
me the last speaker, you have given ms
an opportunity to say the last word on
behalf of the Opposition on this subject.

THE DEPUTY CHAIRMAN: You may
nol be the least. \

SHRI M. S. GURUPADASWAMY:
Madam, culture is ealled the politics of
the unpolitical. Tt is called the politics
of the unpolitical because, of late, mn the
latter part ¢f the 20th century, culture has
become a very imporfant jnstrument, a
very important and vital means to influ-
ence other courtries, to create goodwill
for the country which represented the art
and culture, It is called the politics of
the unpolitical because it is not political,
at the same time there is politics in it.
What cannot be achieved by politics some-
times can be achieved by culture. That
is why the cultural instruments are very
much rated high in every part of the
world, in every country. The Festival of
Nations is a new trend, a new tread-
setter in the international cultural field. It
is a phcnomenon which we are witnessing
after the Second World War. Most of tha
countries are holding these festivals, t&
being the best of art and culture, the best
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of craft, the best of industry, the best of
talent in various fields and thereby not
only influencing the opinion of that coun-
try but also encouraging the trade. So,
trade has become a very important dumen-
sion of culture and art. I for one wholly
subscribe to the theory that the culture of
India, the history, the tradition, the heri-
tage of India should be fully utilised, ef-
fectively utilised not only to create a fav-
ourable opinioa in other countries about
us but also rightly to achieve economic
benefits thereby. So, T am not against the
holding of Festival of India in any part
of the world. 1 understand many coun-
tries of the world want to have Festival
of India in their countries. We had the
Festival of India in England in 1982 and
the Government has decided to hold the
Festival of India in France and the Unit-
ed States. I am told the Soviet Union
is also anxious to have the Festival of
India in their own country, may be, other
countries also. So, [ am not averse to
hold the Festival of India in other coun-
tries and that has become, as I said ,ac-
cepted fact of international cultural lfe.

.-

Now, coming to the present exercise, 1
would only like to raise three or four
issues. When you hold a Festival of India
in a foreign coualry, we have to spend
money. 1t involves money, on our part
of course. But the host couniy also has
to spend a lot of money. So, both the
countries have to share in this expenditure,
And the Festival of india should be cf-
fective, well organised. I think there has
got to be more systematic approach, more
organised approach, more thinking has to
be invested on this, because, as my hon.
friend, the Minister, would agree, our im-
age IS involved, and in the Festival of
India our main job is to project our best
of image in the world, and profit by it,
while, at the same time, not to denigrate
it to-a lower level. T do not want our
art objects, pieces of art, should become
very common place. There is a danger
ip this. That is why I repeat, namely,
that when we exhibit our pieces of art in
fareign countries they should not become
¢{destrian, They should remain unique. It

[RAJYA SABHA]

to a matter of 2490
Urgent Public Importance

- hés got to be preserved. I do not think

sufficient thought has been given to (his
aspect of the problem., While exhibiting
the rare objects of art and culture, our pri-
celess treasures, abroad, my fear is they
may become so commonplace in course of
time that they will lose the value and
the other countries may not look at these
objects. They may take these objects for
granted. Thereore ,the rare pieces of arl
have got to be kept as rare and they have
got to be preserved. That is one point.
1/

The second point that I want to make is
that when we export these pieces of ari,
art treasures, rare pieces, as far as possi-
ble, we should not affect adversely the
sentiments, the susceptibilities, of our peo-
ple here. For instance, some idols have
been taken away from the temples. I do
not want to go into that question. I wiil
only refer to this. When idols are takev
away from the temples where worship goes
on, mnaturally the sentiments of the people
will be ruffied. I think, as a policy, we
should not touch those idols which are
worshipped in temples, in religious places,
And, if you think that it is desirable to
show such pieces abroad, replicas can be
produced. Other countries have replicas.
I see in the statement that out of 441 art
objects, 76 were dropped out later on be-
cause the question of their preservation.
was involved. Therefore, they have bevn
taken out. May I point out the case of
one piece, as an example? Didarganj
Yakshi is a very rare piece which belongs
to 3rd century B.C. - It is exceptionally
rare and it is a very beautiful object, 1
do not know why the Government is taking
risk in exporting this object. Supposz
something is done, some damage tukes
p'ace to this object. I am afraid, we can
not replace it. Why not the Government
think of sending a replica of this object
if they want to show it there? 1 only want
to draw his attention to this particular
thing. If they want to exhibit rare picces-
of art, they can only send the replicas,.
not the originals, - : .

There is another thing. U:S. designers
involved in design, take the help of Indiun
tribal craftsmen and re-design according
to their own tastes, and requirements. .
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this, India will not get anything at all
On the contrary, Indian art may be dis-
figured. There may be distortion of Indian
art, perversion of art by U.S. designers,
I don’t think it is a good move and [
think the Government should rethink over
it.

Finally, I would say about the selection
of performing artists, I have no animous
against anybody, even against the Chaii-
man of this Committee, Shrimati Jayakar. 1
only say that pressures are bound to be
there; pressure lobbies are bound to be
active. We should know there is more
politics in culture than politics somctimes.
But while selecting artists, care has got to
be taken to select the best of artists. Best
of artists have got to be selected; I agree.
Secondly, this festival is spread, I am toid,
over a period of 18 months in the United
States and also quote a few months in
Paris. Therefore, there is enough oppor-
tunity for more artists to come in later on.
But while selecting artists in the first in-
stance, I would like the Minister to re-
member that those artists who have run in
the past, who are somewhat aged, should
be kept away for the time being, for the
initial period. Young artists are coming
up all over India and the best of artists
are there. I would like the Minister to
select the best of artists and among the
best artists, young artists who have coine
to the fore in various fields of art and cul-
ture, There are experienced artists who
have made a name also and they may be
sent later on, not earlier because the pur-
pose is to project the best in us. Young
arfists - can give a better performance in
foreign countries than the old artists. Sv,
I would like the Minister to tell us frankly
whether this Festival of India is becoming
a regular feature hereafter, and whethei he
is going to have a comprehensive strategy,
and whether opinion of the opposition alse
will be taken into consideration. In the
field of art, we M.Ps. are novices but still
we have got something to say in this mat-
ter, and I would like the Minister to
follow the policy of open door so far as
art and culture is concerned.

..l" -
~SHRI'K. P. SINGH DEO:  Madam

Deputy Chairman, I-am extremely grate-
ful to the hon. Members from both sides.
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for their learned observations, commenis
and their advice. There have been lots of
points which have been made and some of
them have bheen repeated. Some of them
have been couched in a different langiage,
but it means the same. Madam, I would
like to know how much time I have.
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THE DEPUTY CHAIRMAN : Not very
much, o

SHRI K. P. SINGH DEO: Madam,
the reason why 1 asked was, when I tried
to be brief and tried to meet some of the
important points, there was a

THE DEPUTY CHAIRMAN:...
may auswer all the questions.

SHRI K. P. SINGH DEO: spatc of
editorials in all the newspapers. There-

fore, T would like to take this opportuniy
to place the facts before the House and
also meet the controversy for all times to
come. Madam, hon. Member, Mr. Guru-
padaswamy said that I should be frank
and, therefore, I woul!d like to place all
the cards before you. e

I am grateful to Mr. Gopalsamy, who
raised this Calling Attention and 1 am
extremely grateful also that he has taken
pains to go through the debate in the Lok
Sabha, from which he was quoting—my
statement as well as the hon. Mover of the
motion in the Lok Sabha. I would have
been very grateful if he had taken pains
to go through the answer which I made in
the Lok Sabha only yesterday on this very
question, Tt was starred question No. 757.
With your permission, I would like (o
read out the answer which will meet mos¢
of the points and then I will come to the
individual points made by hon. Membars.

The Festival of India in France wiil be
inaugurated on June 7 and in the Us on
June 13, 1985, and the preparations are
nearing completion. The Government of
India will be spending approximately Rs.
515 lakhs, ie. Rs. 5.13 crores in the U.S.
and about Rs. 200 Jakhs in France. 'the
corresponding figure is, thg U.S. sponsors
would be spending abott 12 millien dol-
lars, which in today's exchange rate comes
to about Rs. 18 crores and the French
Government would be spending about thrre

A
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million dollars which comes to about morc
than Rs. four and a half to five crores.

SHRI SHYAM SUNDAR MOHA-
PATRA (Orissa): Who are the sponsors?

SHRI K. P. SINGH DEQO: Among
the highlights of the festival in the U.S.
would be the six classical art exhibitions
which I have already mentioned. I would
not like to go into the details. Besides the
above, there will be two major exhibitions
on the rural arts and crafts of India
namely Aditi from 4th June, to 28th Juiy,
1985, at Smithsonian Institution, National
Museum of Natural History, Washington
D.C. and an exhibition on Contemporaty
Indian Terracotta art at the American
Craft Museum, New York from September
‘9 to November 9, 1985. The progress and
deve opment of contemporary India will be
emphasised in a Science and Technology
Exhibition which will open in Chicago
Science Museum from 12th Junc to 2nd
September, 1985 and will travel to Los
Angeles, Minneapolis, Portland (Oregon)
and Seattle thereafter. Exhibitions on
Wild life, Contemporary Art, Indian Ax-
chitecture, Textiles, Costumes, and Design
using Indian skill and raw materials will
be among the highlights, In the perform-
ing art, the highlights would be the inaugu-
ral concert at the Kennedy Centre, Wash-
ington D.C. on June 13, 1985, followed by
a series of classical dance and mwusic per-
formances at the Lincoln Centre, New
York, in September, 1985, and a perform-
ing arts programme combining classical
and folk forms sponsored by the Ford
Foundation which would tour 40 universi-
ties from September 1985 to May 1986.
Seminars and colloquia and a festival of
Indian films would alse be held during the
Festival of India in U.S.A.

" In France, among the highlights would
be the Inaugural Mela on 7th and 8th
June, in Paris, followed by the Avignon
Festival which would feature some of the
top exponents of Hindustani and Carnalic
classical music and in September-October,
1985, the Autum Feslival which would bc
a series of 67 concerls of classical musiz
and dance. Besides this a vear long pro-

MArisasen 3 .-

Urgent Public Importance

gramme of performing arts sponsored by
the House of Cultures of the World will
present in Paris and many other cities in
France, most of the folk forms, like chhau,
the martial arts, Naga dances, Ballads and
folk songs, puppetry and shadow theatre,
Ras Lila and Percussion concerts. An
exhibition of classical art at the Grand
Palais, Paris, in March-June 1986, an exhi-
bition of Indian architecture in the Ecvle
des Beaux arts Paris in November 1985, 4
Textile exhibition in the Musee des Arts
Decoratifs, Paris in Octeber 1985, an ex-
hibition of contemporary Indian art and a
festival of Indian films at the Pompidou
Centre as well as a series of seminars wi'l
also be among the highlights of the festival
of India in France,

Now this is, in broad, a perspective of
the type of art forms and seminars and
exhibitions which will be held,

There was a mention about the calender
of events. May I take this opportunity of
stating that the final calendar of evenis has
not been released so far? Therefore, to
whatever has appeared in any calender of
events neither the Government of India
nor the Festival of India Advisory Com-
mittee has any responsibility. Therefors,
some of the Members who had referred to
Lord Shiva in various terminologies, to
that name neither the Government of
India nor the Festival of India Advisory
Committee takes any responsibility,

Now U would like to go through the
points made by various Members, one by
one. The first point made by Shri Gopal-
samy was on the Chola bronzes. This was
also mentioned by many other Members.
The Chola bronzes are nine in namber.

Vrshavahana 1012 A.D., Consort (Vrsha-
vahana) 1012 A.D,, Kannappan Early
Chola 10th Century A.D., Brahmadhirai-
yar Medieval period 11th century A.D.
These are from Tanjore Art Gallery. The
remaining are from the temples of Tamit
Nadu., They are: Kalyanasundara Medie-
val period, Rama, Lakshmana, Sita and
Nataraja from the medieval period, As is
being mentioned, the Tamil Nadu Gove
ernment had first given its assent to allow
these 1o be loaned. Later on, there was &
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change of mind and subsequently, the
Tamil Nadu Government released all the
nine. So, nobody has lifted anything from
any temple, no one has grabbed anything
from any temple, no one has violated any
rules and regulations,

Now I would like to refer to the point
raised by Shri Satya Prakash Malaviya.
(Interruptions). The Government of India
has not.

SHRI V. GOPALSAMY : My point is
whether any idols are removed. I did not
say that you removed them. My point is,
were these items removed for this purpose
from the temple... .

SHRI K. P. SINGH DEO: I can say
about the Government of India,

PROF. C. LAKSHMANNA : In Lok
Sabha also you made the same reply,

SHRI V. GOPALSAMY: I would
like to have a specific reply whether the
idols were removed from the temples or
not.

SHRI K. P. SINGH DEO: Please do
not disturb, T did not interrupt you waen
you were speaking.

SHRI V. GOPALSAMY: When the
hon. Minister is misleading the House I
have every right to seek your protection,
Madam. (Interruptions). You have to
give a very specific reply.

THE DEPUTY CHAIRMAN: Mr.
Gopalsamy. ..

SHRI V. GOPALSAMY: Madam, I
seek your protection. I want to know

whether the idols were removed from the -

temples or not. I do not say that they
were removed by the Government of
India.

PROF. C. LAKSHMANNA: Madam,
is it not a fact that there is a court case
also going on relating to the removal of
idois?

SHRI K. P, SINGH DEO: T have not
finished speaking. I heard you patiently
for more than two hours. Kindly have
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some patience. I am not running away.
I will answer to all your questions. Shri
Satya Prakash Malviya referred to bronzes.

He said that bronsc should not
3 PM, be taken out and he said some-

thing about compuisory  acqui-
sition. Government is not acquiting any-
thing. According to the provisicns, there
is no question of any acqusition of any-
thing, as I said in my opening remarks.
Whatever art forms or objects have gone
have been taken with the consent of the
people to whom they belong.  Without
consent nothing has been taken or actep-
ted. As far as bronzes are  concerned,
they have not left the shores of India
and in fact Government have not taken
a final decision whether they ougat to or
ought not to go, whether they will go or
they will not go. At the moment there
is also a court case and the matter i8
sub judice.

SHRI V., GOPALSAMY: Madam, on
a point of clarification. It is not a matter -
of sub judice; it is a matter of policy.

THE DEPUTY CHAIRMAN: Let him
spell out his policy first. Then you can
speak.

SHRI K. P. SINGH DEO: I would
like to place on record that the Govern-
ment is not impervious or insensitive to
public sentiments or religious sentiments
anywhere in India. Mr. Gopalsamy said
that he is a “rationalist”. I would like
to say that I do have great regard for
Rama, Lakshmana and Sita. The Regi-
ment to which I belong has the batile cry
which goes by the name of “Raja Ram-
chandra ki Jai”. So there is no question
of any disrespect to any God or any idol
either from me or from Government,
This T would like to assure, Madam. A
distinguished solider like Major Jaswan#
Singh would know the significance of a
battle cry.

Mr, Gopalsamy mentioned about the
Expert Committee not having been con-
sulted. Madam, these are committees or
sub-committees composed of experts whicl
various Departments of the Government
of India set up to aid and advise them
regarding the desirability, regarding the
insurance value, regarding the conserva-
tional aspect and regarding the state of
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the art before Government comes to a
fina]l decision to release it or not to
Release jt for public display or lor being
shifted from here. Therefore these ex-
pert committee reports, as is being claim-
ed, from which he read out regarding
some gentleman who is supposed to have
given that, cannot be laid on the 'Table
of the House. These are internal notings
which are meant for coming to a decisicn
regarding whether the art forms, sculptures
or art pieces ought to go or not to go.
In this case I would like to say that this
was an expert Committee formed only
for evaluation for insurance purposes,
and I am sorry I cannot lay it on the
Table of the House, because the final deci-
sion rests with Government and any art
piece which goes out has to have Gov-
ernment’s orders on it and not the orders
or recommendations of the Expert Com-
mittee, although they are eminent people.

Then he mentioned about 76 pieces
having gone out without agreement. This
is not a fact at all. No art piece or any
object has left the shores of India without
the agreement or a written undertaking
both from the sponsors who are loaning
it (and this undertaking is with the Festi-
val of India Committee) as well as the
people or organisations|institutions which
are taking them. Therefore this is not
at all true to say that any object has
gone out without written undertaking or
agreement. To the question whether the
insurance is sufficient or not, the objects
which have gone so far have been insured
for Rs. 120 crores for which aboat
Rs. 82 lakhs has been the premium.

SHRI V. GOPALSAMY: You cannot
insure sentiments,

SHRI K. P. SINGH DEQ: Please do
not arrogate to your self the monopoly
of sentiments of the people of India. We

are also equally, if not more than you,
concerned.

Then, the same things he repsated
three "or four times. Then he  asked
about reconsidering the question whether
the bronzes should go or not. I think I
heve answered this point,
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Mr. Sambasiva Rao asked why no ex-
perts were consulted and how they are
being selected. This, I suppose, was with
regard to the art pieces. As I said, Gov-
ernment takes a decision after there is 2
joint selection of the articles which at=
to be loaned. Now, as I have mentioned
in my opening remarks, Government did
not agree to 76 out of the 441 pieces to
go because in their wisdom they should
not go, due to various reascns. For
example, some of them are very rare art
pieces, some of them from the conserva-
tion point of view, some of them are
embedded, some of them ought not Lo
go. This was also based on the recom-
mendations of advisers and experts.

v
ot

SHRI B, SATYANARAYAN REDDY:
I don’t think Shri Sambasiva Rao patti-
cipated in the discussion.

THE DEPUTY CHAIRMAN: Son-c'
body else must have said it. :

SHRI B. SATYANARAYAN REDDY:
I would like to know what is on record.
Who asked?

THE DEPUTY CHAIRMAN: May be
some other Member.

SHRI K. P. SINGH DEO: I am sotry,
I heard Mr. Sambasiva Rao—] am subject
to correction. ., (Interruptions)...

THE DEPUTY CHAIRMAN

uome
other Member. T

SHRI K. P. SINGH DEO: The second

Member who spoke after Mr. Gopalsamy.

THE DEPUTY CHAIRMAN:
Mr, Balaram.

1t was

SHRI K. P. SINGH DEO: I stand
corrected, Madam. Then, Mr. Balaram
mentioned about an international gang
wanting to purchase everything from South
India. T will be grateful if he can pass
on the information: we would likz to
apprehend them.

Regarding replicas of _idols, Madam,.
honourable Members, including M.
Gurupadaswamy, agree that what India
nwst project outside should be the very



best of Indian culture and it should not
be denigrated and brought down. Replicas
or plaster casts are not exactly what the
international museums of repute accept.
In this case, it is the originals which they
had asked for and Government has cleared
them for the simple reason that most of
these had already gone to Japan and
London during the Festival of India in
1981 and they have already been exhibited
ere. In fact, the three bronzes—Rama,
Lakshmana and Sita—were exhibited here
during the Non-Aligned Conference in
Delhi in 1983, Some of the rare picces
to which Mr. Gurupadaswamy also refer-
red have also been to Japan and London.
It i3 not as if they are going out for the
first time to the United States of America.
And at that time, I am sorry, nobody
said that they should not go out. At that
time it was accepted and, therefore, some
of the objects which had already gone out,
they are the ones which have been cleared.

Then Mr. Balaram asked what guar-
antee was there that they will return. I
have already explained the steps which
the Government has taken while allow-
ing things to go out. If you permit me,
Madam, there are 16 points which enu-
merate the steps taken to ensure Lhe safety
and security of all these pieces to be sent
to the Festival of India in France and
USA. May I read them out?

THE DEPUTY CHAIRMAN:
a copy of it to Mr. Balaram.

Supply

SHRI K. P. SINGH DEO: I will lay
it on the Table of the House so that
once and for all you know.

THE DEPUTY CHAIRMAN: If one
Member asks for it, you can send it to
him.

SHRI K. P, SINGH DEO: Right
Madam. Then, Justice S. P. Mitra wel:
comed the proposal and also asked about
attempts to make replicas. Replicas are
not accepted by museums of international
repute, such high standard exhibitions, I
have already mentioned.

About what steps have been taken so
that the common people would appreciate
the cultural heritage of India, most of

R Rt LV ATEGA &

170u | 0 a matter of 250
Urgent Public I'mportance

these are exhibited in our museums. I
have answered a question earlier in this
session, that the people visiting the various
museums, whether in Calcutta or in Delhi
or elsewhere, are on the increase, and
some of these art objects are being tele-
vised and are being also shown in the
national hookup as well as in the various
television programmes. And, as you
know, our Prime Minister on the 231d of
March as well as on the 12th of April
had announced the setting up of Zonal,
Regional Cultural Centres, one in North
India in Punjab, at Patiala which has now
been decided, and the other one at Shanti-
niketan where only yesterday we had the
Cultural  Ministers Conference. These
centres will also be the focal points for
not only preserving and developing culture
but also for dissemination of cultures,
especially to the rural areas and to our

youth and to the regions which comprise
the zone.

There was a question on Mona Lisa,
which you have, from the Chair, answer-
ed. I would say, Mona Lisa had gone
out twice, once to the United States and
once to China.

Then, Prof. Lakshmanna asked abouf
Sanghol, - S

THE DEPUTY CHAIRMAN: Mr.
Gopalsamy wants Mona Lisa should visit
India.

SHRI K. P. SINGH DEO: We shalk
certainly... - e .

SHRI V. GOPALSAMY: I did not
say that. “She refused to visit India”, T
said.

SHRI K. ©P. SINGH DEO:
Lakshmanna mentioned about Sanghol
objects going to the United States before
the country sees them. That is not a
fact. On the 12th of this month they are
being put on exhibition at the National
Museum. And five out of 117 are only
being allowed to bec loaned, The other
pieces are either at Sanghol or will be ia
the National Museum. It is only after
this that they are going to be shipped on
the 15th of May, three days after the
people have had a chance to see them.
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And this has been ftelevised when the
excavation was going on and the Sanghol
finds were brought to the museum ai

Sanghol near Ludhiana.

Then, he asked again about export with-
out insurance, which 1 have answe.ed.
It is not a fact. ’

* About the idols which are worshipped,
being shipped, that also is not a fact.

Then, about art designers from all over
the world, he asked. You will be glad
to know, Madam, that there is the
Golden Eye Exhibition sponsored by the
Commerce Ministry, in the United Statcs.
The concept was to bring about an inter-
action between the western design and the
Indian craftsmanship, and top designers of
the west have given their design to Indian
craftsmen, and these products will be
displayed at the Cooper-Hewitt Museum,
and this will also have commercial possi-
bilities and also help the Indian craftsmen
in the exhibition to have better interaction
and to improve their skill also. This is
being handled by the State Trading Cor-
poration. Likewise, Indian designers havs
been involved in various exhibitions,
eminent people like Charles Correa, Raj
Grieval, Ramaswamy, Dasarathi Patel,
Rajiv Sethi, Makhan Singh and others.

~Now I come to our distinguished sol-
dier parliamentarian, Maj. Jaswant Singh.
He asked about the festival. In fact, he
did refer to the United States in a parti-
cular terminclogy which I do not wish
to repeat. That is all the reasons why the
people of both the largest democracies in
the world must be aware of each othei’s
culture and cultura’ heritage. After all,
we host a glorious cultural heritage of
heritage of 5,000 years. It is now time
that the United States of America is better
aware of the cultural heritage—and it is
one of the most significant events as far
as both countries are concerned in the
cultural field. K

I am sorry, I do not know about tie
mule being hit between the cyes. Of
course, being a soldier, he likes to muke
his shot count “Ek Goli Ek Dushman” is

\
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the cardinal principle in the Army. So,

hitting mule between }he eyes, of course,

is a soldier's action,

In fact, the Government of India’s
assessment is that the Festival of India in
London was an unqualified success. There~
fore, it was in 1982 when late Prime
Minister, Shrimati Indira Gandhi had
visited the United States, it was then
decided by President Reagan and Mrs.
Gandhi that the Festival of India would
go to the United States this year, There-
fore, any other comments by very famous
people whom he has quoted, I would not
like to join issue on that. But the enthus-
jasm which has been generated in the
United States and France is unprecedented.
As you know, Madam, this Festival of
India in the United States has been dedi-
cated by the President of the United Stat2s
to Mrs, Gandhi.

About the process of selection reganding
individuals which he wanted to know, 1
would like to mention the answer which
I had given to Prof C. Lakshmanna’s Un-
starred Question No. 323 on May 2, 1985,
He had asked about why three eminent
Artists, Mrs. Sonal Mansingh, Yamini
Krishnamoorthy and Padma Subramanyam
were not included in the Festival. But, my
answer is for all performing arts. There
are some guidelines on which they are
selected. I would just mention these
guidelines which I had given to Unstarred
Question No. 323 on May 2, 1985:

“(@) the traditional performing arts of
the common people in rural India
may be given pride of place in the
Festival programmes;

the selection may represent the
highest creative excellence in our
performing arts;

(iD)

the Indian presentations in the
two festivals will encompass the
widest possible range of Indian
performing arts;

(iii)

the art forms not frequently séen
abroad may be given preference:

(iv)

(v) group art forms as against indi-
vidual soloists may be given
priority;



(vii) the prestigious occasions such as
the various openings of the Festi-
val may feature artises’  rep-
resenting the highest artistic excel-

47 . lence achieved in our classical
- arts;
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‘L (vi) Indian classical vocal music hit-
1 herto comparatively under-repres-
ented may be given due weight-
l age;
d
.
.

{viii) both the established and the out-
standing artists of promise may
- find representation in the Festival
programmes, specially in view of
.4~ - the year 1985 being the Interna-
. |c . tional Year of the Youth”.

So, no single person selects the Artistes’.
There are sub-committees of eminent pco-
ple, experts and specialists in their own
field who do this selecting,

I hope I met Mr. Gurupadaswamy's
points also. Major Faswant Singh had
asked about whether fumigation had been
examined. There has been no detrimental
effect as far as fumigation on the objects
are concerned. It had been fumigated.
He has asked about time by which these
objects will be out from India. There are
various times fixed to send the 400 objects.
It will take time to give him the details.

Madam, if you permit I can lay it oa
the Table of the House.

THE DEPUTY CHAIRMAN : No you
can send it to him.

SHRI K. P. SINGH DEO: 1 will give
him the details. Then about objects of
worship and religious observance, I have
already answered.

Regarding “Shiva, the erotic Ascetic”, 1
have already answered that this has got
nothing to do either with the Government
of India or with the Festival of India
Committee in India or the Advisory Com-
mittee outside, The official diary of events
and the official brochures have not been
released so far.

Then I am grateful to Shri Shrikaut
Verma for his very learned observaticas
and his comments,
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I have answered Mr. S. P. Malaviya
regarding the points which he had raised

~

THE DEPUTY CHAIRMAN: T think
you have covered all the points.

SHRI K. P. SINGH DEO: I will go
through them, Madam, because I wou'd
like to put the record straight. He had
referred to having an all-party meeting cn
the subject. But after all, the Government
has to depend on its experts since it is
responsible to Parliament and to the public
of India. So although it is desirable to
have a dialogue with the various political _
parties on various issues, on such an issue,
1 think, the advice of the experts will be
more valuable. He had said about viola-
tion of some Act. 1 would like io reassure
the House that therc has been no violation
of any Act. About the calendar of events,
I have already mentioned,

THE DEPUTY CHAIRMAN: Over?

SHRI K. P. SINGH DEO : No, Madam,
not vet. Not so  soon, Madam. There
are quite a few points. ...

THE DEPUTY CHAIRMAN: We have
much more business to do.

DR. SHANTI G. PATEL (Maharash-
tra): He deserves to be complimented for
noting down ¢ach point.

SHRI K. P. SINGH DEO : Mr. Poddar
asked about reciprocal exhibitions by tie
United States and France. In fact, nc
one has refused us so far. In fact, thcre
is great enthusiasm that we should have
reciprocal exhibitions both in West Ger-
grany and Soviet Union and France has
already sent us certain art objecis earlier
on, And the United States has not refus-
ed so far. He said that there has been
some hitch. The dialogue is still going
on. I am sure they will come to a broad
agreement as to which are the types of
objects they should send here.

He also mentioned that on the 16th
March, 1985, in the Princeton Universily
some discussion was held by the Festival'
of India personnel. The two names which
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he mentioned have got nothing to do with
the Festival of India Committee. So, for
what they have discussed in the Princeton
University, I cannot be heid responsible
nor the Government of India as far as tic
Department of Culture is concerned.

I have answered all the points, Madam.

SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir): Madam Deputy
Chairman, one small point.

THE DEPUTY CHAIRMAN: Still
something remains?
o ]
SHRI K. P. SINGH DEO: There is
on¢ point which I left out, Here is the
booklet of 1978. The patron at that time
was Dr, Pratap Chandra Chunder, Min's'er
of Education, Social Welfare and Culture.
‘Then there were Mr. Lal Advani, Minis-
ter of Information and Broadcasting; R. .
Sathe, Ambassador of India; Gill; Maaesh-
war Dayal; and a host of experts in their
field, including Mr. Sivaramamurti and Dr.
N. R. Banerjee. It was being quoted here.
Here are the lists of priceless art objecis
and sculptures which had gone to France.
If you want, I will name some of them
out of a list of more than 100, which will
give some indication, as Mr. Shrikant
Verma said, that for the last 2500 years
we have been having exchange of art and
culture with various countries. Yaksh,
2nd century; Brihat Panch of 2nd Century
Buddha; Kubera of 2nd century, the aead
of Buddha of 5th century .Shiv Vaman,
4th-5th century; Vishnu from the Gupta
period, Avalokadheeshwar from 9th cen-
tury; Manikubera from the 13th century
and Parvathi from the 15th century,

SHRI GHULAM RASOOL MATTO:
Madam, just one piece of information I
wish to pass on to the Minister and that
is with regard to insurance. A party in
Kashmir had certain antique article insur-
ed for a particular sum at a particular
point of time. Those articles were destroy-
ed and the insurance company now says
that the evaluation done at that poini of
time is not acceptable to them. What I
request the Minister to ensure is that the
amoun—say, Rs. 120 crores—that the
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insurance company has guaranteed, that in
the event of loss of the entire articles or
part thereof, they will guarantee that, the
amount declared by them will be acceptable
to the insurance company. If it is not al-
ready done, I request him to ensurc thai
the sum specified shall be paid and there
will be no controversy with regard to the
pricing of that particular object.

THE DEPUTY CHAIRMAN: The
Minister will take note of it. Next item.

THE COMPANIES (AMENDMENT)
BILL, 1985

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND COM-
PANY AFFAIRS (SHRI ARIF MOCHD.
KHAN): Madam Deputy Chairman, I
beg to move for leave to introduce a Bill
further to amend the Companies Act,
1956.

The question was put and the motion
was adopted.

SHRI ARIF MOHD. KHAN: Madam,
I introduce the Bill. - -

REFERENCE TO THE HOMAGE TO
THOSE WHO FOUGHT AGAINST FAS-
CIST FORCES DURING WORLD
WAR II

SHRI K. MOHANAN (Kerala):
Madam Deputy Chairman, today, the 9th
May, is one of the most important days
in the history of the whole mankind, Ex-
actly forty years ago, on 9th May 1945,
the peace-loving people of this world estab-
lished their victory over fascism for ever.
On this day the Nazi Hitler and his sup-
porters were completely destroyed in their
own den and the Red Army raised the
red banner over the Reichstag, the highest
seat of fascism. This 9th May became an
ever memorable day in the history of the
whole world. Today the entire peace-lov-
ing people of this world or the anti-fascist
forces all over the world, are celebrating
this day with joy and pride. None can
deny the important role played by the
Soviet people in this war of liberation
against fascism. In this patriotic war the
Soviet Red Army and the Allied forces
fought and won, smashed the fascist



